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GOVERNMENT OFARUNACHAL PRADESH
DEPARTMENT OF TAX, EXCISE & NARCOTICS

rA}{AGAR

Notification No. 81/2020-State Tax

The 30th July, 2020

No. GST/23l2017nrlol-ll.-ln exercise ofthe powers conferred by section 164 of theArunachal pradesh
Goods and Services Tax Act, 2017 (07 ol 2017), the State Government, on the recommendations of the
Council, hereby makes the following rules further to amend the Arunachal PradeshGoods and Services Tax
Rules, 2017, namely : -

1. (1) These rules may be called the Arunachal Pradesh Goods and Services Tax (Ninth Amendment)
Rules, 2020.

(2) They shall come into force on the date of their publication in the official Gazette.
2' ln theArunachal Pradesh Goods and Services Tax Rules, 2017, for FORM GST INV-01, the following

form shall be substituted, namely i
"FORM GST INV- 1

(See Rule 48)
Formauschema for e-lnvoice

tilote 1 : cardinality means whether reporting of the item(s) is mandatory or optional as exp,ained be,ow :

0..1 : lt means that reporting of item is optional and when reported, the same cannot be repeated

1..1 : lt means that reporting of item is mandatory but cannot be repeated.

1..n : lt means that reporting of item is mandatory and can be repeated more than once.

0..n : lt means that reporting of item is optional but can be repeated more than once if reported.

. For example, p revious invoice reference is optional but if required one can mention many previous
invoice references.

Note 2: Field specification Number (Max length: m, n) indicates ,m, places before decimal pointand,n,
places after decimal point. For exam ple, Number (Max length : g,a) will have tha formaf 999.999

Schema (Version ,.1)

Sr.
No.

Technical
name of
the field

Cardi
nality
(0..1t
1..11

0..n,/
1..n)

Brief
Descriptlon of

the field

Whether
Mandat-

otyl
Optional

Technical
Fiold Spoci-

fication

Sample
Value of
the field

Explanatory Notes

'| Basic
Details

1 ,.1 Mandatory Header for Basic Details

1.0 Version 1.1 Ve16ion
Number

N,landatory 1.1 This is version of th6
e-invoice schema. lt rYill
be used to keep Uack
of version of lnvolc€
specification.

String (Max.
Length:6)
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a5c12dcag
0e7433217
....,ba4013
750f20461

String
(Length:44)

Mandatorylnvoice
Reference
Number

IRN This will be a unique reference
numbsr for the invoice-

However. the suoolier wlll
not be oopulatlnq this fl€ld.

The registration request may not
have this field populated.

The lnvoice Registration Portal
(lRP) willgenerate this IRN and
respond to the registration
request.

olnvoice is valid only \,vhen

it has the lRN. Hence, this
is marked as mandatory feld.

This will be lhe code to identify
type of supply.

828: Bllsrness lo Blslhess

82Ci Eusiness to Consumot

SEZWP: To SEZ with Paymont

SEZWOP: To SEZ without

Payment

EXPWP: Expod with

Payment

ExPwOP: Expotl without

Paymenl

DEXP: Deemed Exqoi

B2AtA2Cl
SEZWP/

sEzwoP/
D(H^/P/
D@WOP/

DEXP

Enum€rated
List

MandatoryCode for
Supply Type

1.,1Supply_
Type_Code

INV/CRw

DBN

Enumerat€d

List

MandatoryCode lor
Document:

Type

1,.1

'1 .1

1.2

Document-

Type

Code

Type of Document

ll,lv for lnvoico,

CRN for Credit Note,

DEN ,or Debit note.

This is as p€r relevant rule in

CGST/SGST/UTGST RUIES

Sa/1i2019String (Max

Length:16)

Mandatory1..1 Document

Number
Oocument_

Nrn

The date on which the lnvoic€

\4aB issued. Format 'DD/Ml.rv

2110712019String

(oD/MM

YYYY)

l\4andatoryDocumgnt

Date

Document-

Date

USD,

EUR

Enumerated

List
Additional

Currency

Code

OptionaiAdditional_

Cu.rency_

Code

0..1 The feld is for reporting

addltional currency, iI any, in

wtrich all invoice amounts can

be given, along with lNR.

lone such additional cunency

lmay be used ln the involce, as

per list published under ISO

4417 standard.

List publlshed and updated

from time to time at httpsj/

www.icegaie. gov.in/WebapPl/

CUR ENQ

Whether lhe tax liabilty

payable is under Reverse

Charge.

YOptional String

(Length:1)
0..1 Reverse

Charge

Reverse

Charge

N To report the scenarios lvhere

the supply is chargeable to

IGST despite the fast that the

Supplier and Recipient are

Iocated within same State/UT

Optional String

(Lenglh: 1)

1.4

1.5

1.7

IGST_App-

licability_

des- pite_

Supplier_

and_Roci-

pienlloca-

ted_in_same

State/ UT

0..1 IGST

Applicabiliiy

despite

Supplier and

Recipient

located ln

same State/UT

1,6
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2. Documenl_

P6riod
0..1 Optional Headet for Document

Period
2.1 Document_

Period_Sta rt _
Date

1..1 Document

Pedod Start

Date

Mandatory String

(DDA4'W

YYYY)

21107t2019 This is the start date of
the document period

(delivery/invoice period).

(This field is mandatory only if
this section is sslecled)

2.2 Document_

Period_End_

Date

1..1 Document

Period End

Dato

Mandatory String

(oo/Mtw

YYYY)

21107t2019 This is tie end date of the

document perlod

(doliverylinvoice period).

(This tield is nandatory only if
lris secrb, /s se,lscfod.)

3. Preceding
Document /
Contract
Roterencs

0..1 Optional Header for Preceding
Oocument / Contract
Reference

3.1 Preceding
Document
Reference

0..n Optional Sub-header for ProcEding

Documont Reference

'1.1 Preceding_

Document_

Number

1..1 Prec€ding

Oocument

Number

Mandatory String (Max

length:16)

Sa/1/2019 This js the reference of oiginal
documenvinvoice to be

provided optionally in the case

of debit or credit notes.

CrediVDebit notes, against
invoices can also be referred

here.

(This lhld is mandatoty only it
lhis section is selected)

P,,
Preceding_

Docum€nt_

Date

1..1 Date of
Preceding

Oocument

Mandatory String

(DD/M|W

YYYY)

21107 t20119 Date of preceding documenu

invoice.

(This field is mandatory only if
fhls secrb, is se/ecf€d)

3.1.3 Other_

Reference

0.. r Oiher Ref6-

rence
Optional String

(Maxlength:

20)

KOLOl This field is to provide any

additional reterence e.g.

specific bIanch, their user lD,

lheir employee lD, sales centB
refercnce etc.

3.2 Recaipt /
Contract
R9f€rences

0..n Optional Sub-hsader for Recoipt /
Contract Referencss

3.2.1 Receipt_

Advice_
Reterence

0..1 Optional String (Max

length:20)

CREDIT3O This reference is kept for user

to provide nurnber of their
receipt advice to their

customer, in lieu of advance.

Recelpt_

Advlce _
Date

0..1 Date of

Receipt Advice

Optional String

(DDil,rM

YYYY)

2110712019 Date of issue of receipt

advice for advance.

1.2.3 Tend er_

or_Lot_

Reference

0..1 Tender or Lot

Reference

Optional String (Max

length:20)

TENERJ

4N2020

Thls reference is kept ficr

mentioning number or details of
Lot or Tender, if supplies are

made under such Lot or tender.

3.2.4 Contract

Ref€reoce
0..1 Contract

Reference

Optional Sking (Max

length:20)

coNT2307

2015

Ihis reference is kept for

mentioning contract number,

i, supplies are made under any

specific Contract

Receipi

Advice
Reference
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t.2.5 ExternaL
Relerence

0..1 External

Reference

Optional String (Max

length:20)

EX723222 An addilionel field for Provision

oI any additional/external

r€ference number for the

supply.

t.2.6 Project_

Reference

0..1 Project

Ref6rence

optional String (Max

length:20)

PJTCODEOl This refsr€nce is kept for

mentioning proiect number, if

supplies are madg under any

I specific project

3.2.7 PO -ReI-
ltlsr

PO Reference

Number

Optional String (Max

length:16)

Vendor

PO 11

This is the reterence number

of Purchase Order

3.2.a PO_Ref-

Dato

0..'1 PO Refer€nce

Date

Optional String

(oD/Mlw

YYYY)

21t07 t2019 This is the date of PurchaE€

Order.

4. Supplier
lnformation

't..1 i'landatory Header for SuPPlier

lnformation

4.1 Supplier-

Legal_Name

1..1 Supplier

Legal Name

Mandatory String (Max

length:100)

XYZ Ltd Legal Name, as appearing in

PAN of the Supplier

Supplier_

Trado Name

Trade Nams

of Supplier

Optional Sting (Max

length:100)

ABC

Traders

A name by which tho SupPlier

is known, i.e. Business Name,

other than legal name

4.3 Supplier_

GSTIN

1 ..1 GSTlNof

Supplier

N,4andatory String

(Length:15)

29AADFV

7589C12X

GSTIN of the Supplier

4.4 1..1 Suppller

Address'l

Mandatory * 1-23-',120,

FlatNo. 3,

Nalanda

Apartments

MG Road,

Vasanth

Nagar

Address 1 of lhe Supplier

Buildingi Flat no., Road/

(Street, Localily etc.)

4.5 Supplier*

Address2

0..1 Supplier

Address 2

Optional Slring (Max

length:100)

t 1-23-120,

FlatNo.3,

Nalanda

Apartments,

MG Road,

Vasanth

Nagar

Address 2 of the SuPPlie.

(Building/Flatno., Road/

Street, Locality etc.), if any

4.6 Supplier_

Place

1..1 Supplier

Phce

Mandatory String (Max

length:50)

Bangalore Location ot the Supplier (cityi

Town/Mllage)

4.7 
1
Supplier_

State_Code

Supplier

Siate Code

Mandatory Enumerated

List

29 SEte Code of the SuPPlier as

per GST System

List published and updated

from time to time at https:/,/

www. icegate.gov.in/WebaPPl/

STATE ENQ

4.8 Supplier_

Pincode

1..1 Supplier

PlNCode

Mandatory Numter
(Length:6)

560087 PIN Code of the SuPPlier

Locality

4.9 Suppiier_ Supplier Optional String (Max 999999999S Contact number of the SupPlier

4.10 Supplier_

Ernail

0.,1 Supplier

e-mail

Optional String (Max

length:'100)

supplier@

abc.com

e-mail lD o{ the Supplier,as Per

REGEX (Regular ExPressions)

pattern

5. Recipi€nt
lnformation

'1..'l Mandatory H€ader for Recipient

lnformation

5.',l RBcipienl_

Legal_Name

1.,1 Recipient

LegalName

Mandatory St ing (Max

length;100)

POR P'I.

Lrd.

It will be legal name of

recipient. as per PAN.

5.2 Recipiont-

Trade_Name

0..1 Recipient

T.ade Name

Optional String (Max

length:100)

Adarsha It will be trade name of
recipient, if available.

Supplier_

Address'1

String (Max

length:100)
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5.3 Recipient_

GSNN

1..1 GSTIN of
Recipient

Mandatory Sking
(Length:15)

29ABCCR

1432C12X,

LFP

URP: In case of exports or if
supplies are made to

unregist€red persons

5.4 Place_Of_

Supply_Shte_

Code

1..1 Place of
Supply (State

Code)

Mandatory Enumerated

List
Code/State Code of Place of
Supply as per GST System.

List published and updated

from tim€ to time at https://
www. icegate. gov. in/Webappl/
STATE ENQ

Recipient_

Addressl
1..1 Recipient

Address 1

Mandatory String (iilax

length:100)

#'l-23-120,

Flat No. 3,

Nalanda

Aparbnents,

MG Road,

Vasanth

Nagar

Address 1of the Recipient
(Building/Flat no., Road/

Street, Locality etc.)

5.6 Recrpient_

Address2
0..1 Recipient

Address 2

Optional String (Max

length:100)

# 1-23-120,

Flat No.3,
Nalanda

Apartnents,

MG Road,

Vasanth

Nagar

Address 2, if any, of the
Recipiont

(Buildang/Flat no., Road/

Street, Locatity etc.), if any

5.7 RecipienL

Phce
1..1 Recipient

PIace
String (Max

length:'100)

0Mysore Locatjon of the Recipient
(City/Towr/Village)

Recipient_

State_Code

'1..'1 Recipient

Stato Code

Mandatory Enumerated

List
Code/Siate Code of the

Recipient.

List published and updated

from time to time at https://
ww,y.icsgate.gov.in/Webappl/

STATE ENQ

Recipient_

Pincode
0..'1 Recipient

PIN Code

Optional Number

(Lengthj 6)

560002 PIN code of the Recipient
locality.

ln case of export, Pincode neeq

nol b€ mentioned.

10 Country_

Code_ot_

Export

0..1 Country Code

of Export

Optional Enumerated

List

AN Cod6 of country of export as
per ISO 3166-1 alpha-2 / Indian

Customs EDlsystem.

List published aod updated

from time to time at https://

www. icegate. gov.inlwebappU

COUNTRY_ENQ

5.11 Redpient_

Phone

0..1 Recipient

Phone

Optional String

(Maxlength

12)

0802223323 Contact number of the
Recipient

i.12 Recipient_

email_lD

0..'r Recipient

e-mail lD

Optional Strlng (Max

length:100)

biliing@

xyz.com

e-mail lD ofthe Recipient,

as per REGEX(Regular

Expressions) pattern

6. Payse

lnformation
0..1 Optional Header for Payee

lntormation
6.'r Payee_Name 0..1 Payee Name Optional Sting

(Maxlength:

100

Name of the person to vrhom

payment is to be made

GSTIN ot the necipientjl
avai,able.

29, 96

Mandatory

Ramesh K
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6.2 Payee_Bank-

Account_

Number

0..1 Payee Bank

Account

Number

Optional String (Max

ength:18)

t386E50

1747262

Bank Account Number

of Payee

Mode_of_

Payment

Mode of

Payment

Optional String (Max

length:18)

Direct

Transler

Bank _
Branch_

Code

Optional String (Max

length:11)

SBIN

9876543

lndian Financial System Code

(IFSC) of Payee's Bank Branch

6.5 Payment_

Terms

0..'r Payment

Terms

String (Max

longth:100)

Text Terms of Payment, if any.

with the Recipient can be

provided.

6,6 Payment_

lnstruction

0..'1 Payment

lnstruction

Optlonal String (lvax

length:100)

Text nstruction, il any, regarding

lpayment can be provided

Credit_

Transfer_

Terms

0..1 Credit

Transfer

Tetms

Optiona, String (Max

length:100)

Text Terms to speciFy qedit

transter payments

Di16ct_

Debit_

Terms

0..'1 Direct Deblt

Terms

Optional Text Terms, if any, to specify a

direct debit.

6.9 Credit_

Days

Cr€dit Days Optional Numeric (Max

length:4)

30 Number of days within

which payment is due

7 Delivery_

lnrormation

0..1 Optional H€ader for DeliYery

lntormation

7.1 Ship_To_

Details

0..1 Ship To

Details

Optional Refer A 1.0 Details of location io \,l,hich the

supply has to be delivered,

7.2 Dispatch-

From_

Details

0..'r Dispatch

Frcm

Details

optional Details of location from lvhere

Supply has to be dispatched.

6. lnvgice ltem

Detail6

1..n Man

datory

Header ,or lnvoice ltem

Details

8.1 Item_List 1..n Item List Mandatory Refer A 1.2

9. Docum6nt

Total

1..1 Hsad€r rol Document Total

Details

9.1 Document_

Total_

Details

'1..'1 Document

TotalDetails

Mandatory Refe. A 1.3 Details of document total

inctuding taxes.

t0. Extra

lnformation

0..1 Oplional tleader for Extra

lnto.mation

10.'l Tax_Scheme '1..1 Tax Scheme Mandatory String (Max

length: 10)

GST To specify the taxlew

applicable - GST (This Iield is

mandatory only if this section is

selected)

10.2 Remarks 0..1 Remarks Optional String (Max

length: '100)

New batch I

tems

submitted

A textual note that gives

unstructured information that

!s relevant to the lnvoice as a

whols e.9. reasons for any

correctign or assignment note

in case the invoice has been

factored etc-

0..1 Mode of Payment:Cash/

CrediuDirect Transter etc.

0..1 Bank

Branch

Code

Optional

String (Max

iength:100)

Refer A L I

Provides lnformation about the

goods and services being

invoiced.

Man

datory
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0.3 Port Code 0..1 Pod Code Optional Enumerated

LiSt

Alpha

numeric

ln case of export/supply to ,

SEZ port code can be mentjo-

ned as per lndian Customs EDI

System (,CES), if appticable and

available at the time of

reporting e-invoice.

Lists published and updated

fIom time to time at b€low

URLs:

EDI Port Codes:

https://www icegate. gov. jn/

Webappli LOCATION_ENQ

Non-EDl Port Codes:

https ://r4ww. icegate.gov. in/
Webappl/

nonlocation_det-all.jsp

0.4 Shipping-

Bill Number

0..1 Shipping

BillNumber

Optonal Sting (Max

length:20)

Alpha

numeric

ln case of exporUsupply to

SEZ, shipping bill numberas
per lndian Customs EDtSystem

(ICES), can be mentioned. if
pplicable and available at tle
time of reporting e-invoice.

0.5 Shipping_

Bill_Date

0..1 Shipping

BillDate

Optonai String(DD/M

M/YYYY)

03/12t2020 Date ofShipping Bi as per

lndian Customs EDI System

(rcEs)

0.6 Export_

Duty_

Amount

0..1 Export Duty

Amount

Number

(Max Length:

12,2)

1200000.50 Amount of Export Duty in lNR,

if any, applicable (in case ot
invoices for export)

0.7 Supplier_

Can_Opt_

Refund

0..1 Supplier Can

Opt Refund

Opilonal String

(Lengthi 'l)
Y/N ln case ol deemed export

supplies, this field is for

mentionlng Refund whether

supplier can exercise the

option of claiming refund or not.

0.8 Ecri,,r

GSTIN

0..1 e-Commerce

Operator's

GSTIN

OpUonal Sking

(Length; 15)

29ABCCR

1832Cl CX f supply is made tirough him/

her.

11

Documents

Supportin
Additional_ 0..n Optional Header for Additional

Supporting Oocuments

1.1 0..1 Additional

Supporting

Documents

URL

Optional String

(Max length:

100)

xyz.comla

This is lo enter URL reterence

of additional supporting

documents, if any.

Additional_

Supporting _
Documents_

base64

0..1 Additional

Supporting

Document

in base64

Optional String

(Max length

1000)

Base 64

encoded

Document

Thjs is to add any additionat

document in PDF/Microsoft

Word in Base64 encoded

Iormat.

1.3 Additional_

lnfomation

Additional

lnformation

Optional String

(Max length

1000)

Free text,

remarks,

identifiers,

Any additional information,

names, va,ues, data etc. $at
is specific for the Supplier-

Recipient kansaction e.g. ClN,

trade-specilic information, Drug

Licence Reg. No., FOB/CIF etc.

12. E-way

Bill Details

0..1 Optional

Optional

GSTIN of e-commerce operato

Additional_

Supporting_

Documants_

URI.

0..1

Header for e.way Bill Detail!
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2.1 Transporter
ID

0..1 Transporter
to

Optional String (Length
15)

29AAOFV75
89ClZO

Registration / Enrolment
Number of the transponer

(This fietd is required if Part-A
ol E-waybill has to be
generated)

12.2 Trans_Mode 0..1 Mode of
Transportation

Optional Enumerated
List

1t2t3l4 Option to be Provided based
on mode of transport avail-
able on e-WaY Bill PorEl

'1. lor Road :

2. lor Rail ;

3. for Air ;

4. for ShiP

(This fietd is required if
Part-B ot e-way bill is also
to be generated)

12.3 Trans_
Distance

1..1 Distance of
Transportation

Mandatory Number (Max
length ; 4)

200 Distance of TransPortation

(This field is mandatory only if
this section is selected)

12.4 Transporter
l.lame

0..1 Transporter
Narne

Optional String (Max
length;100)

Sphurthi
Transporters

Name of the T.ansPorter

12.51 0..1 Transport
Document
Number

Optional String (Max Asl34l746 Transport Document
Number

(This field is mandatory if
mode of TransPort is Rail or
Air or Ship)

Trans_Doc
Date

nl Transport
DocumentDate

Optional String(DO/ MI\iV

YYYY)
21t0712019 Date of Transport document.

(This field is mandatory if

mode of Transport is Rail or
Air or ShiP)

12.7 Vehicle_No. 0,.1 V"ti"t" t'lr*O"rl Optional String (Max
Iength:2C)

KA12KA123.
4I KA12K12U
or KA'123456
or KAR1234

Vehicle Registration Number

(This tield is mandatory if

mode of Transport is Road)

12.8 Vehicle_

Type

0..1 Vehicte Type Optional Enumeralion o/R To mention nalure of vehicle:

O: Over-Dimenslonal Cargo

R:Regular

(This field is mandatory it
Part-B of e-way bill is also to

be generated)

A1.0 shlp To
Details

0..'l Optional Header for Annexure A
1.o:Ship To Details

Sr.
No.

P aram ete r
Name

Cardl
nal ity

Doscriptlon Wheth6r
optional
or
mandator'

Field
Specification!

Sample Valu€ Explanatory Notes

0.1.
ShipTo_Le
gal Name

'1..1 ShipTo Legal
Name

Mandatory String (Max
length: 100) ABC-I Lrd Legal Name of the entity to

whom the supplies are
shipped to.

(This field is mandatory only if
this section is selected)

SlipTo_Trade-
Name

0..1 Ship To Trade
Ilame

Optional Strinq (Max
length;100)

xYz-1 Trade Name of the entity to
whom the supplles are
shipped to.

0.3
Shiplo_
C"STIN

0..'1 ShipTo GSTIN Optional String (Max
(LengthilS)

36A,48CT22
23L1ZF

GSTIN of the entity to whom
the supplies are shipped to.

0.4
ShipTo_
Address 1

1..',| Mandatory
I

String (Max
ength:100)

FlatNo.2,
Priya Towers,
Omega Road,
Srinivasa
Nagar

Address 1 of the entity to
whom the supplies are
shipped to

(This field is mandatory only if
this section is s€lected)

Trans-Doc

-No.

0.2

Ship To
Addressl
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0.5
Shiplo_
Address2

0..1 Optjonal String (Max
length:100)

Flat No. 2,
Priya Towers,
Omega Road,
Srinivasa
Nagar.

Address 2, il any, of the
to rvhom the supplies are
shipped to

4,1 ShipTo_
Place

1..'l Ship To P,ace Mandatory Bangalore Place (City/TownMllage)
of entity to whom the
are shipped to.

(Ihis ,ield is mandatory only
this section is setectod)

A.1.
0.7

ShipTo_
Pincode

1..1 Ship To
Pi;'rcode

Mandatory Numbe.(Max
length: 6)

560001 PIN code of the location to
which the supplies are
shjpped to.

(This lield is mandatory onty
this section is sotected)

A.1
0.8 Ship_To_

State Code
1..1 Ship To State

Code/
Mandatory
State

Enumerated List 29 Code/State Code (as per GST
System) to which tie suppti
a.e shipped to.

List published and updated
from time to time at https://
www icegate. gov.in/Webapp
STATE ENO

(Ihis field is mandatory onty
this section is selected)

A
1, I

Oispatch
From
Detalls

0.. t Optional Hsader for Annexur€ A
Ll:Oispatch From Details

Sr.
l{o.

Param6ter
Name

Cardi
nality

Description I wn"*r"I
Mandatory,/
Optional

Flsld
Specification

Explanatory
Notes

1.1.
Dispatch
From_Name

1..1 Mandatory String (Max
length;100)

xYz-2 Name of the entity from which
goods are dispatched.

(This field is mandatory onty if
this section is selected)

A.1 1..'1 Dispatch
Faom

Addressl

Mandatory String (Max
length: 100)

Building No.
42, Fbtl{o.3
Kakatiya
Apartm ents,
Vasanth
Nagar

(This field is mardatory onty
this section is selected)

1.3
Dispatch
From_
Address2

0..1 Dispatch
From

Address2

Optional String (Max
length:'100)

I Buitdins No.
4/2, Flat No.3,
Kakaliya
Apartments,
Vasanth
Nagar

Address 2 of the entity from
t4hich goods are dispatched

A.1
1.4

Dispatch
From_
Place

1..1 Dispatch
From Place

Mandatory Sking (Max
length: 100)

Bangalore Place (CitylfownMllage) of
the entity from wtrich goods
are dispatched.

(This field is mandatory only if
this section is selected)

A.1 Dispatch
From_
Sbte Code

1..1 Dispatch
Flom
Siate Code

Mandatory Enumerated
List

29 Code/State Code of the entity

(as per GST System), from
which goods are dispatchod.

List published and updated
Irom time to time at https://
www, icegate. gov.in/!Vebappli
STATE-ENQ

(Thls field is mandatory only if
this section is selected)

A.1

1.6
Dispatch
From-
Pincode

1 ,.1 Dispatch
Frcm
Pincode

l\ilandatory Number
Number
(Length:6)

560087 Pincode of the locality of entity
ftom where goods are
dispatched.

(This fleld is mandatory only if
this section is selected )

Ship To
Address2

I strins 1i,tax
lenglh: t0O)

Sample
Value

Dispatch
From Name

Dispatch
From_
Addressl

Address 'l of the entity from
which goods are dispatched.



'10 The Arunachal Pradesh Extraordinary Gazette, JulY 27 ' 2021

A 1.2 Item
Dstalls

't.. n Itlandatory Header rot Annexure .A
1.2 : ltem Datails

Explanatory
Noles

8

Serial number of the item

Sr.
No.

Parameter
Name

Cardi
nality

DescriptioIr Whether
ilandatory,

Optional

Fleld
Specillcation

1 2 3 4 5 6 7

4.1.2
1

Sl_No. 1..1 SerialNumber Mandatory Sfing (Max
length : 6)

1,2,3

4.1.2
2

Itern_
Description

Item Description Optional String (Max
length:300)

Mobile

A.'1.2.
3

1 ..1 Service Mandatory String (Length: 1) Y/N Specify lvhether supply is
service or not,

4.1.2.
4

HSN Code '1 .,1 HSN Coce Mandatory String (Max
length:8)

1122 To enter applicable HSN / SAC
Code ot Goods / Service

a.1.2.
5

Batch
Details

4..1 Optlanal Refer A 1.1 Some maoufacturers may
mention batch detatts (in
Sectlon A 1.4)

Barcod€. if any, of the item4.1.2.
6

Ba.code 0..1 Barcode Optional String (Max
length:30)

b123

A.1.2.
7

Ouantity 0..1 Ouantity Optional Number (Max
length : 10,3)

10 The quantity of items to be
mentioned ln the invoice.

This is mandatory only in
case o, goods.

A.1.2.
8

Free*Qty 0..1 Free Quantity Optional Numbor (lrax
lenglh: 10,3)

Quantjty of item(s), if any, given
lree of charge (FOC)

4.1.2 Unit_Of_
Measure-
ment

0..1 Unit of
Measurement

Optiooal String (Max
length:8)

Box Th6 Unit of Measurement
(UOM), if any. applicable on
invoiced goods.

4.1-2
10

Item_Price '1..I Item Price Mandatory Number (Max
lenoth: 12.3)

500.5 Pric€ per unit item

4.1.2
11

Gross,
Amount

'1..'l Gross Amount Mandatory Number (Max
length : 12,2)

5000 The gross price'd an item (cost
multiplied by quantity -rounded
off to 2 decimal), oxclusive of
laxos.

4.1.2
'12

lbm_
Discount_
Amount

0..1 Item Discount
Amount

Optional Number (Max
lengthr 12,2)

10.25 Dlscounl amount, if any, for the
Item.

Pre_Tax_
Value

0..1 Pre-Tax Value Optional Number (Max
lengthi 12,2)

99.00 lf pre-tax value is diffsrent trom
taxable value, mention the pre.
tax value and taxable valuos
separately.

ln some cases, the pre-tax
value may be different from
taxable value.

For gxamplo, lrfiere old good6
are exchanged lor new ones
(e.9. new phone supplied lor I

INR 20,000 along with ex-
change of old phone, then pre-
tax value \aould be INR 20.000
and traxable value would be INR
24,000, assuming exchange
value of old phone is 4,000.

Another example is in the case
of real estate r fiere pre-tax
value may be different from
taxable value.

The GST rate, represented as
percentage that applies to the
invoiced item. lt will be IGST
rate or sum of CGST & SGST
Rates.

4.1.2.
14

Itern_Taxable
Value

1 ,.1 Item Taxable
Value

Mandatory Number (Max
length | 12,2)

5000

4.1.2
15

GST_Rate 1..1 GST Rate Mandatory Number (Max
length: 3,3)

A.1.2
16

!GST_Anl 0..1 lGSIAmount Optional Number (Max
length: 12,2)

Amount ot IGST payable per
itefi (rounded off to 2 decimals)
lf IGST is reported, then CGST
& SGST/UTGST willbe blank.
For taxable supplies, either
IGST or CGST &SGST/UTGST
should be reported.

999.45

Sample
Value

0,,1 Description of the item

ls_Service

tA.1.2
't3

This is the value on
which tax is computed, Value
cannot be negative.
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1 1 5 6 7 8
4,1.2 CGST Amt 0..1 CGSTAmount OpUonaJ Number (Max

Length:'12,2)
650.00

'18
SGST-UT
GSTAmt

0..1 SGSTruTGST
Amount

Optional Number (l,rax
length:'12,2)

650.00 Amount of SGSTIUTGST
payable per item (rounded off
to 2 decimals).
lf SGST/UTGST is reported,
theo CGST must be reported
and IGST will be blank.

41.2
19

Comp_Cess

_Rate_Ad_
valorem

0..1 Compsnsation
Cess Rate,
Ad Valorem

Optional Number (Max
Iength:3,3)

Ad yalorcm Rate of cST
Compensation Cess,
applicable, if any

41.2 Comp_Cess

_Amt_ Ad_
Valor3m

0..1 Com pensation

CessAmount,
Ad Valorem

Optional Number (l\,,lax

length:12,2)
GST Compensation Cess
amount, ad valorem (rounded
off to 2 decimals) fDassd o.l
value of the item)

A1 ,2

21
Comp_Cess

_Amt_Non
Ad Valorem

0..1 lcompensation
CessAmount.
Non ad valorem

Optional Number (Max
length:12,2)

23.00 GST Compensation Cess
amount, computed on the basis
other than value of item (ie.
specilic cass amount
computod basod on quanllty,
number etc.)

Siate_Cess_
Rate_ad_
valorem

0..1 State Cess Rate,
Ad Valorom

Optional Number (Max
length:3,3)

1.5 0/o Ad valorcfi Rate of State/lJT
Cess, applicable, if any.

State_Cess_
Amt_Ad_
Valorem

0..1 State Cess
Amount,
ad valorem

Optional Number (Max
length : 12,2)

43.00 State/UT Cess amount, ad
ualorcm (based on value ol
lhe item)

Ad_Valorem
Amt_Non_

State Cess
Amt-Non,

0..1 I sut" c""s

non ad valorem

Optjonal Numbe. (Max
length:
12,2)

12.OO State/UT Cess amount,
computed on the basis other
than value of item (i.e. specilic
cess amount computed based
on quantity, numbet otc.) 

]

Other_
Charges_
Item_Leval

0..1 Other Charges
(item level)

Oplional Number (Max
Iength:12,2)

874.95 Any other charges applicabte

These may not be part of
taxable value, e.g. incase of
pure agent reimbursement.

al item level.

Purchase_
Order Line
Reterence

0..'r Purchase Order
Line Reference

Optional String (Max
length:50)

746tABCt01 Reference of Purchase
Order Line

Item_Total_
Amt

1..'1 Item Total

Amount
Mandatory Number (Max

length: '12,2)
5000

Origin_
Country_
Code

0..1 Code of
Country of
Origin

Optonal Enumerated List DZ

Unique_
SeriaL
Nurnber

0..1 Unique Serial
Number

Optional

41.2
22

A'l.2.

A't.2
24

4.1.2

4.1.2
26

4.1.2

4.1.2.
28

4.1.2.
29

A.1.2
30

0..n Optional Reler A 1.5

The item total value that
includes all taxes, cesses, as
r4ell as oth€r chargBs, Hor,rcver,
this value excludes discount. if
any.

This is to specify country of
origin of the item, e.g. mobite
phone sold in lndh could be
manuractured in other country;

Code of country of exgort as
per ISO 3166-1 alpha-2 / lndian
Customs EDI system (ICES).

List published and updated
from time to time atX!!pS/
wwwiceqate.oov.in/WebaoDl/
COUNTRY ENO

Serial number, in case of each
item having a unique number

Attribulo details of
product

3

Amount of CGST payabte per
jtem(rounded off to 2
decimals).

lf CGST is reported, then
SGST/UTGST has to be
reported and IGST wi be
blank.

56.00

String (Max
length: 20)

Product_
Attribute_
Details
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A 1.3 Oocumcnt
Total

Dotalls

't..'l Mandatory Header for Annexure -A
1.3 : oocument Total

Dotails

Sr.
No,

Paramoter
Name

Cardi
nalitY

Description Whethei
Man datoryl

Optional

Fleld
Specification

sample
Value

Explanatory
Notes

1 2 3 4 6 7 I

A.1.3.
1

Taxable_
Value Total

1..1 Total Taxable
Val!e

Mandatory Number (Max
lengthi 14,2)

768439.35 This is the sum of the taxable
values of all the items in lhe
document.

A.1.3
2

tGST_Amt
Total

0,.1 Total IGST
Amount

Optional 2 65.50 Total IGST amount for the
invoice.

Appropriate taxes based on

rule !!ill be applicable.

For example, either of CGST &
SGST/UTGST or IGST willbe
mandatory.

As lhis is condilional
mandatory, it is makod
as bptional'

A.1.3
3

CGST_Am
Total

0..1 TotalCGST
Amount

Optional Number (Max
length:14,2)

65.45 Total CGST amount for the
invgice,

Appropriate taxes based on

rule will be aPPlicable.

For example, either of CGST &
SGST/UTGST or lGSTwill be
mandatory

As this is conditional rnanda-
toty, it is ma*ad as 'oql!i9!9!_

A.'1.3
4

SGST-UT
GST_Amt

Iotal

0..1 ToEISGST/
UTGST

Amount

Optional Number (Max
length:'14,2)

Total SGST/UTGST amount for
the invoice.

Appropriate taxes based on
rule will be applicable. For

example, either of CGST &
SGST/UTGST orIGST will be
mandatory

As it is conditional mandatory,
it is matked as 'optional'

A.1 .3.
5

Comp_Cess
Amt Iotal

0..1 Total
Com pensation
Cers Amount

Optional Number(Max
length : 14,2)

24.95 Total GST ComPensation Cess
amount fo. the invoice (ad
valorem as well as non-ad
valor0rn)

A.1.3.
6

State_Cess
Amt Total

0..1 TotalState
CessAmount

Optional Number (Max
length:14,2)

5.45 Total State cess amount fo.
the invoice (ad valorem as
well ds non-ad valorem)

A.1.3.
7

0..1 lnvoice Level
Discount
Amount

Optional Number(Max
length:14,2)

100.00 This is DiscountAmount, if any
applicabl€ on total invoice
VAIUS

A.1,3.
8

Other_
Charges_
lnvoice

Level

0..1 Other Charges
(lnvoice Level)

Optional Number (Max
length : 14,2)

200.00 This is Other charges, if any,

applicabls on total invoice value

A.1.3. Round_Otf
Amount

0..1 Round Off
Amount

Optional Number(Max I

ength: 2,2)
31.21 This is round ofF amount of

total invoice value

A.1.3.
10

Iotal_lnvoics

_Value_lNR

Mandatory Number (Max
lengthi 14,2)

745249678.50 The total value of invoice
including iaxes/GsT and
rounded to two decimals
maimum.

A.1.3.
11

Total_lnvoice

_Value

-FCNR

0..1 Totallnvoice
Value in FCNR

Optional Numbe. (Max
length: 14,2)

$5729.6s The total value of invoice in
Additional Currency

4.1.3
12

Paid Amount 0..1 PaidAmount Optional
length:14,2)

Nurnber (Max 8463.50 The amount, if any, which has
been paid in advanc€.

It must be rounded to maximum
2 decimals.

A.1.3.
13

Amount
_Du6_

0..1 Amount Due Optional Number (Max I

length:14,2)
s8789.50 The outstanding amount du6

for paymeot. lt must be
rounded to maximum 2
decimals.

Number (Max
length : 14,2)

65.45

Discount_
Amt_lnvoico
_Level

Totallnvoic€
Value in INR
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A 1.4 Batch
Details

0..1 Oplional Header for Annexure .A
1.4 : Batch Details

Sr.
No.

Parameter
Name

Cardi
nality

Descrlption Wh ether
Itandatoryl

Oplional

Fleld
Specification

Sample
Value

Explanalory
Notes

le.r.r
1

Batch_
Number

1..1 Mandatory
Number

Sking (Max
Length:20)

Certain set of manufacturers
may mention batch number
details. (fhls lield is manda-
toty only il this seclion is
selected)

4.1.4
2

Batch_
Expiry_
Date

0..1 Batch Expiry
Date

Optional Sking
(DO/MM/YYYY)

21/11t20'19 Expiry Date of lhe Batch,
il any

A.1.4.
3

Warranty
_Date

0..1 Wananty Date Optional String
DD/MM/YYYY)

2111112019 Wananty date for the ltem, if
any.

A 1.5 Attribut6
Details
of ltem

0..n Optional Header ,or Annexure -A
1.5 i Batch Oetaits

of ltem

Sr,
l,lo.

Parametor
Name

Cardi
nalily

Description Whethe r
aodatory/
Optional

Fleld
Sp€cification

S am ple
Value

Explanatory
Notss

A 1.5
1

Altribute
l.Jame

0..1 Attribute
l,iame

Optional String (Max
Length: 100)

Colour Attribute Name of the item

A.1.5. Attribute
Value

0..'1 Attribute
Value

Optional String (Max
Lengtir: '100)

R€d, green,
etc,

Attribute Value of item '

Kanki Darang
Commissioner State Tai,

Government of Arunachal pradesh,

lhnagar.

Note Ih:.qliTiqar rures were pubrished in the Gazette of Arunachar pradesh, Extraordinary No.281,Vo]...XftV, Naharlagun, Monday, August 7, 20IZ (A'GST Rutes, 2017), dated the rgtn luf,, ZOiZ,published vriJe fire No, csr t231201i, dared the l dth June, 20.r 7 and rast amended yrde nofficationNo' 7812020 - state Tax, dated the lst Jury, 2020, pubrished ,,a" fl" lto. csrt23r201iN;i1,r,
dated the 1st July, 2020.
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